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18.07 hrs.

HALF-AN-HOUR d iscu ssion  
Pr o duc t io n and  impo r t  or Fe r t il ize r s

ME. CHAIRMAN: Mr. Samar Guha, 
this is a Half-an-Hour Discussion. 
Let us keep it really as a half-an-hour 
discussion. There are four Members 
who have to put questions also. So 
you may kindly cooperate and take 
about 5 to 10 minutes. Then, other 
Members will put questions and the 
Minister is also to reply. How will 
you break up the half-an-hour dis-
cussion?

SHRI SAMAR GUHA (Contai): At 
least the mover of the Half-an-Hour 
Discussion sets 15 minutes. Then. 2 
to 3 minutes each to other Members. 
They have to ask only questions.

MR. CHAIRMAN: You have also
to raise the question according to 
rules. Anyhow, I will give you 10 
minutes.

SHRI SAMAR GUHA: Sir, the
Ministry of Petroleum and Chemicals 
is facing today the most challenging 
task before the country. I think, no 
other Ministry is facing that task. 
Problems of oil and fertiliser are 
inter-linked. The situation is more 
serious for the reason that the stock 
in the international market is dwind-
ling. The price of fertiliser has shot 
up two to three times. If you want 
to have it, you are not able to get it 
from the international market. Un-
less this Ministry meets this challenge 
mass sarvation in the near future and 
masssarvation in the near future and 
for consequential political crisis deve-
loping after that.

I am sorry to say how the senior 
Minister was dealing with the F.C.I. 
It was a trickery to drive out one 
very efficient chemist from F.C.I. 
The Minister was busy with Orissa 
elections to get political laurels. I 
want both the senior and the Junior 
Ministers to see that their time, att-

ention and energy are devoted as 
much as possible, almost exclusively 
to solve the problems of oil and ferti-
liser facing the country. They tan 
at least solve the problem of fertili-
ser to a certain extent if they make a 
determined effort. What is the position 
of fertiliser production in our 
country? I will give the figures. West 
Germany .France and Japan are very 
small countries compared to India. 
Even though USa  and USSR are big 
countries, their agricultural popula-
tion is much less than in India; there-
fore, in terms of agricultural popu-
lation, they are also not comparable 
to the immensity of the problem 
facing India. Nevertheles. let us see 
what was the fertiliser production in 
those countries and in our country, in 
1909-70; West Germany 31 lakh 
metric tonnes, France 42 lakh metric 
tonnes Japan 23 lakh metric tonnes, 
USA 145 lakh metric tonnes, USSR 80 
lakh metric tonnes, and India only 20 
lakh metric tonnes. We do not produce 
have to purchase potassium-contain-
ing fertiliser from outside.

Now, this is the tragic situation of 
production in our country. In 1972-73 
the installed capacity for fertiliser 
production could be utilised by the 
public sector plant only to the extent 
of 55.9 per cent and by the private 
sector to the extent of 61.2 per cent 
There is a big imbalance also between 
our indigenous production and the 
import. I shall give the figures. In
1972-73 the indigenous production 
was 13.20 lakh metric tonnes and the 
import was 33.61 lakh metric tonnes, 
the gap being 20.41 lakh metric ton-
nes. In 1973-74 the indigenous pro-
duction was 17 lakh metric tonnes 
and the import was 22.30 lakh metric 
tonnes, the gap being 5.30 lakh metric 
tonnes. In 1974-75 the estimates are 
22.85 lakh metric tonnes of indige-
nous production and 22 lakh metric 
tonnes of import, the gap being 0.85 
lakh metric tonnes. Due to the abnor-
mal rise in the price of fertilisers 
outside and non-availability of ferti-
lisers in international market I am 
afraid that our estimate of consump-
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tion may not be fulfilled even to the 
extent of half of the targeted amount.

Now I shall quote from the report 
of the Estimates Committee. I do not 
think aay greater strictures and ad. 
verse comments have been passed on 
any other Ministry as have been pas-
sed by the Estimates Committee on 
the Ministry of Petroleum and Che-
micals—there are strictures page-to- 
page and point-to-point. This is what 
the Estimates Committee have ob-
served in their 40th Report on page 
132:

“They are also surprised at the 
leisurely manner in which the 
public vector projects were identi-
fied ana finalised even though the 
Fourth Plan envisaged th<~ir im-
plementation with the Plan peiiod. 
They also feel that the capital in-
tensive long gestation and low pro-
fitable nature of the fertilizer in-
dustry was a sufficint warning 
for the Government that the private 
sector may not have an impressive 
role to play in this field yet Gov-
ernment had not taken up in ad-
vance preparation for a maximum 
effort in the public sector to achieve 
the targetted capacity.
I want to know fiom the Govern-

ment whether all the recommenda-
tions that have been made whether 
all the criticiotn analysis and assess-
ment that have been made, in the 
4th Report of the Estimates Commit-
tee have been carefully gone through 
by them, and if they have carefully 
gone through them, I want to know 
what are the steps that they have 
taken for Implementation of the recom-
mendations of the Estimates Commit-
tee. I will enumerate, in nutshell, the 
reasons for the failure of 
the Ministry of Petroleum and
8712 LS—14

Chemicals to reach the production 
target: (i) the leisurely and
slovenly attitude of Ministry towards 
th© problem of fertiliser production; 
<ii) frequent shift in policy, pattern 

and target of production; (ill) delay in 
clearing licences and releasing foreign 
exchange for the approved projects; 
(iv) failure to assess in time nan-avail- 
ability of fertiliser import and world 
food shortage; (v) failure to take deci-
sion in time on the national impera-
tive of switching over to coal-based 
projects; and (vi) failure to gene-
rate a sense of urgency in working 
out the projects: —

(vii) Failure to realise in time 
that capital-intensive projects like 
fertiliser with low profit potential 
and long gestation period should be 
handled by the public scctor; (viii) 
Failure to accelerate exploitation 
of the Rajfesthan Phosphate re-
sources; (ix) Failure to take effec-
tive measures for utilising instal-
led capacities of the plants under 
operation; (x) Failure to develop 
technology to uŝ  fully Assam and 
Gujarat natural gases, largely 
wasted for flaring; (xi) Failure to 
allocate greater amount of financial 
resources for fertiliser production; 
(xii) Etelav in setting up a separate 

Petro-Chemical Ministry.
You know, Sir, this portfolio was 

mixed up with other Ministries.
(xiii) Failure to introduce incen-

tive schemes to create a competi-
tive spirit among the fertiliser pro-
ducing projects; (xiv) Failure to 
expedite the import of necessary 
expertise.

And lastly,

(xv) Failure to set up a high- 
power task force for co-ordination, 
supervision and evaluation o* the 
progress of construction of new 
plants and production of existing 
ones.
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How to meet the problem? How to 
meet the fertilizers crisis? 1 want to 
know. These are main charges that 
have been brought about in the 
Estimates Committee’s report, I want 
to know from the hon. Minister as to 
how they going to tackle the problem? 
There I would say that a long term 
measure can be to accelerate the 
construction of the new plants and 
also to see that the installed capacity 
of the plants in operation is fully 
utilised. Lastly, how to develop the 
organic manure.

About the long-term measures, what 
is the observation of the Estimates 
Committee;

“The targets of the capacity and 
production projected for inclusion 
in the Fifth Plan are too ambitious 
as they envisage a five-fold increase 
in the achievement made in the 
Fourth Plan they feel.”

They feel

“Such a massive programme is 
impossible of attainment except on 
the basis of a crash programme to 
be earnstly implemented.”

I want to know from the Govern-
ment what steps they are taking. 
Will they undertake it as a crash pro-
gramme measure? If they undertake 
it as a crash programme measure, 
what are the policies? What are the 
principles? What are the mechanics 
and steps they have undertaken?

I would draw your attention to one 
important point You know Bangla 
Desh has a surplus of natural gas. The 
Japanese is taking keen interest in it 
and they are almost going to finalise 
a Joint scctor project for production 
of fertiliser in Bangla Desh. Our Gov-

ernment is also trying in their usual 
lethargic method. The Government 
should make a serious effort and en-
ter into a dialogue and negotiations 
with friendly Bangla Desh for the 
mutual benefit of both the countries 
so that a joint fertilizer sector can be 
set up in Bagla Desh .

About the plants under construction 
and operation, the question is: how 
they can be accelerated. They can ac- 
clerate the construction of the 
Barauni and the Namrup plants. If 
they can be completed in a shorter 
period than is expected, then we can 
meet some of our requirements.

I want to draw your attention to a 
very serious and constructive sugges-
tion made by the Estimates Commit-
tee. They say:

“We would like the Government 
to analyse, in detail, the reasons for 
which each of the plants in the pub-
lic sector has not been able to 
achieve production according to its 
full-rated capacity and to take 
concerted measures to achieve it 
by a date to be specified in this be-
half. The Committee need hard-
ly stress that in carrying out the 
analysis and the follow-up action, 
the best technical talent in the 
country should be utilised. The 
Committee would also suggest that 
the performance of each of thjua 
plants should be reviewed at a high 
level in the Government at least 
once in every quarter....

MR. CHAIRMAN: All this is sup-
posed to be known to the Goveri- 
ment. The hon. Member may just say 
that this is the report and these are 
my suggestions. Why are you reading 
what is reported in the report? This 
is unnecessarily wasting your time 
and we are losing time. The report is 
supposed to be known to the Govern-
ment. You please ask questions on the 
basis of that and that will save your 
time also.
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SHRI SAMAR GUHA: I want to 
know from the Government what 
steps are taking about these recom-
mendations and the observations of 
the Estimates Committee.

About the full utilisation of the in-
stalled capacity I want to know whe-
ther they are going to introduce any 
sort of uncentive scheme like the in-
centive bonus if need be by giving 
excise rebate, if need be by giving 
promotion to the best who will be 
able to fulfil the targets of installed 
capacity. The Government have talk-
ed a lot about organic manure. But 
no action has been taken. Organic 
manure is less costly. It can be made 
available quickly and it can be manu-
factured easily. You can have the 
participation of the people with such 
projects also, j  think the House will 
remember that Gandhiji tried to stress 
the importance of compost manure. 
Even in our pre-independence days 
he was talking about compost manure. 
But our Government has done noth-
ing. I know qualitatively it is less 
effective than nitrogenous fertiliser, 
potash fertiliser or phospatic fertiliser. 
But in view of the big gap between 
the import and the national require-
ment some serious efforts should be 
made by the Government to get en-
gaged in the production of organic 
manure in the form of night soil, city- 
Waste, garbage and sewage. The 
people also should be trained to use 
organic manure.

I wish also to state that Govern-
ment should have a massive pro-
gramme and that they should set up 
an institute with sub-divisions for each 
such job. They should train people 
how to use and develop organic man-
ure. Government must undertake 
production and use of organic manure 
in the rural areas and in the urban 
areas. I want to know what steps 
they have taken or they are going to 
take. The immediate need is to set 
up a task-force having personnel from 
the Ministries of Petro.Chemicals, 
Railways, Ministry of Agriculture and 
Power, Mines, Industrial Development

and Finance. The task force should 
be «ub-divided into four sub-commit- 
tees to look after the difficulties and 
constraints facing the progress in res-
pect of the following:

(i) Long-term projects;

(ii) Projects under construction 
and projects to be taken up;

(iii) utilisation of installed capa-
cities of the plants under ope-
ration; and

(iv) organic manure programme.
I want to know the steps which the 

Government are going to take in this 
regard. This task-force has to take 
stock every month so that we may be 
able to move in the right direction,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, Certain facts 
which have been brought out by the 
Food and Agriculture Organisation re-
ally alarms me. We are the poorest 
country in the world; our per capita 
income is the lowest, our G.N.P. Is the 
lowest, our tillers and our consumers 
are at the bottom of the world.

But, why in the fertiliser, there is 
an exception that we are almost the 
poorest in the world? 1 have got the 
compilation from the FAO Production 
Year Book, 1971. Take for example 
ammonium sulphate. Its price in 
rupees per tonne nutrient is as fol-
lows:

India Rs. 2,665.
Ceylon Rs. 1,583
Belgium Rs. 1,793
Australia Re. 1,688,
Newzealand Rs. 1,793.

Now I come to another item—am-
monium nitrate. There are no figures 
available for India. For Calcium 
Nitrate, the figures are as follows:

India As. 2,280r
UJK. Rs. 1,249
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Why is it so?

I come to urea—very vital for India, 
fhe figure  ̂are as follows:—

India Rs. 2,085
U.SA.. Rs. 1,470
Ceylon Rs. 1,185
China (Taiwan) Rs. 1,808
Australia Rs. 1,41ft
Morocco Rs. 1,425

You may go in lor any other item— 
sulphate potash and Muriate of potash. 
For every item why is it that the 
country has to pay a lot more in spite 
of the facts I have mentioned. 1 am 
very sorry I have to repeat it We 
are the poorest people and we should 
buy them at less and the consumers 
can buy them at lesser price. In spile 
of that, why is it like this here? 1 
shall tell you why it is so. It is be-
cause. ...

MR. CHAIRMAN: Are you going to 
answer the question?

SHRi JYOTIRMOY BOSU: I do not 
want to carry coal to New Castle when 
you are now in charge of the House. 
The question is: Is it not due to the 
fact that you have completely sur-
rendered to the monopolists capitalists? 
(foreign as well as Indian capitalists). 
They have made a policy statement 
that three-fourth of the fertiliser pro-
duction will be in the public sector. 
What have they done? What about 
Shri Tata? What about Shri Birla— 
in Goa? I have got some figures. Look 
at the volume of profits that the pri-
vate sectors make. Take Gujarat 
State Fertilizer Company Ltd., Their 
net profit for the year ending 81st 
March, 1973 after providing for deve-
lopment rebate reserve was Rs. 807.77 
lakhs profit alone is Rs. 374.61 lakhs, 
Coromandel Fertilizer LtdL, earned a 
profit, for the year ending 31st De-
cember, 1972 after taxation, of Rs. 455 
lakhs; the Indian Explosives Ltd., a

completely British-monopoly company1 
earned a profit, for the year ending 

30th September 1973 after providing 
taxation, of Rs. 286.91 lakhs. Can 
you imagine that? Delhi Cloth Mills 
Co. Ltd. for the year ending 30th June, 
1973 earned a profit of Rs. 187.36 lakhs 
after providing for taxation and deve-
lopment rebate. I do not wish to say 
very much more. 1 would like this 
Government to tell this House clearly 
and categorically why is it that they 
have not been able to get the fertili* 
sets at a cheap price here and they 
have been allowed to make so much 
money at the hands of the starving 
consumer in this country and exploit-
ing the tillers? I have told you that 
they catinot do it because they are 
completely for monopolists, by the 
monopolists and to the monopolists.

•SHRI S. A MURUGANANTHAM 
(Tnuuelveli): Mr. Chairman, Sir, in 
reply to the Question under discus-
sion, the hon. Minister of Petroleum 
and Chemicals has stated that for both 
Khauff and Rabi crop of 1974-75 the 
requiremeî t of fertilisers is: Nitrogen 
—29.70 lakh tonnes; Phosphate 9.40 
lakh tonnes; Potassic 5.16 lakh tonnes; 
the total requirement comes to 44.26 
lakh tonnes. On the basis of require-
ment for 1974.75, the first year of the 
5th Five Year Plan, the requirement 
for the entire Fifth Five Year Han 
comes to 221.30 lakh tonnes. In fact, 
in order not only to sustain the pre-
sent rate of agricultural production 
but also to augment it substantially, 
the requirement of fertilisers would 
be even higher than this. But, in fhe 
5th Plan document says that only 200 
lakh tonnes of fertilisers would be the 
requirement during this period. I 
would like to know on what basis the 
requirement of the 5th Plan has been 
worked out

According to the statistics at the 
Planning Commission, the productive 
capacity in 1973-74 of nitrogen was 
22.84 lakh tonnes and the actual pro-

•The original speech was delivered in Tamil.
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ductioa was 1L62 lakh tonnes. The 
productive capacity of phosphate in
1973-74 was 5.60 lakh tonnes and the 
actual production was only 3.50 lakh 
toaaes. From this it i« clear that only 
50 per cent of the installed productive 
capacity is utilised lor actual produc-
tion. On the basis of production for 
1873-74, Le„ 15.12 lakh tozrnes, in
1974-75 the Government will have to 
import not less than 23.98 lakh tonnes 
of nitrogenous and phosphatic fertili-
sers to meet the total requirement of
39.10 lakh tonnes of nitrogenous and 
phosphatic fertilisers. 1 would like to 
know from which countries and at 
what rates the Government would be 
importing this huge quantity, especial, 
ly when there is worldwide shortage 
of fertilisers. I would also like to 
know whether the Government will 
have sufficient foreign exchange re-
sources to import the entire quantity.

From 1966—1973 36 industrial licen-
ces have been given to monopoly in-
dustrialists for setting up fertiliser 
units. It is really regrettable that in-
spite of this the production is just 50 
per cent of the installed capacity. I 
would like to know from the Govern-
ment the steps taken to increase the 
production substantially.

On March 18 last the hon. Minister, 
Shri D. K. Barua stated that a Ferti-
liser Holding Company would be set 
up. 1 would like to know at what 
stage this proposal is now before the 
Government.

The work of setting up the Sou-
thern Fetro-Chemical Complex at 
Tulicorln in my constituency is near, 
ing completion. This is being set up 
in collaboration with a Japanese Arm. 
1 would like to know from the hon. 
Minister whether he would ensure 
timely and adequate supply of raw 
materials like naptha to this new unit 
so that there wiD be uninterrupted 
production of fertilisers, to meet the 
increasing demand in the country.

Sir, this unit proposes to set up 
another factory at Cuddaloi* with the

assistance of Tamil Nadu Government 
This State Government of Tamil Nadu 
has approached the Central Govern-
ment for sanctioning this fertiliser 
unit at Cuddalore. 1 would like to 
know from the Minister the reasons 
for the inordinate delay in sanctioning 
this unit at Cuddalore, when the cry 
of the hour is more and more fertiliser 
production within the country, and 
when the sanction letter would be 
issued to this project
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SHRI C. K. CHANDRAPPAN 
(Tellicherry): Sir, it has been pointed 
out we are going to import more and 
more fertiliser in our country. In this 
connection I would only smk a tew
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question oi the Muster. in the 
muuer 01 oifconi&Lug production and 
aibo cuawiouuug propei iy the Govern-
ment oiten Uu&eu ox setting up a ler- 
uuiaer auuioni,y as a hoiuimf company. 
1 want to know, **ave me uu vex ament 
now discarded tnat idea as thtse days 
we uo not near aoout it? toecondiy,
wtuu we axe depending j»o much on 
import tneie «ue imports, tnat most ot 
Uie plants in tne public &e tor are not 
u.maing iuuy the installed capacity, 
what etcpg Government would take 
to iuiiy utilise tne installed capacity 
ox i.ie let tiller piantb? Thirdly, there 
ib a lot ot complaint irom various 
nexus mat they nave not been given 
adequate quantity ot lertiiiser even 
ju om tne available lertiiiser in the 
country and whatever baa been 
&uppncd iti going to the biaca.market. 
Wnethei Government would take con-
crete steps to see that the distribution 
is organised more propeily? Lastly, 
whetner alternate sources ior produc-
tion of fertiliser will be iouud * In that 
context I would like to know whether 
they are going to instal coal based 
lertiiiser plant in our country in view 
of the difficult oil situation which we 
are facing?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): 1 am very grateful to my 
hon. friend for initiating this debate.
I entirely agree with him that the 
situation as far as fertiliser is con-
cerned ig really very serious and 
critical. In view of the difficulty in 
procuring foodgrains from abroad and 
the difficulty of procuring fertilisers 
from other countries, the need for 
concentrating on domestic production 
of fertiliser is very urgent. I am 
grateful to him for having drawn our 
attention to the very vital matter.

I can assure him that Government 
are fully apprised or seized of the 
situation, and we are sparing no effort

to ensure that we increase the domes-
tic production as fast as we can.

A number of hon. Members have 
3tated that the utilisation of capacity 
which is existing at present is not 
satisfactory. I would like to inform 
the hon. Members that except for two 
or three plants which you may say 
are sick plants, like Neyveli, Rourkela 
and FACT in Cochin, which are sick 
for various reasons, the utilisation is 
around 80 per cent. Rourkeia does 
not get enough coke oven gas; they are 
trying to take remedial steps. The 
Udyog Mandal plant is very old and 
outmoded. We are trying to improve 
the position in that plant also. Barring 
these three sick plams, the utilisation 
of capacity in the public sector and 
in other fertiliser factories is around 80 
per cent and that cannot be said to 
be a small thing. That is fairly good. 
I would like to inform my hon friend 
that only yesterday I had returned 
from Bombay where I had the oppor-
tunity of paying a visit to our Trom- 
bay unit, and they are doing exceed-
ingly well.

SHRI SAMAR GUHA; I would 
request the hon. Minister not to make 
such a sweeping remark that 80 per 
cent of the installed capacity is being 
utilised. I do not want to controvert 
him now, but I have done a lot of 
home work with his documents. So, 
let him not say that 80 per cent of 
the rated capacity has been attained.

MR. CHAIRMAN; Let us not get 
into a debate.

SHRI SHAHNAWAZ KHAN: I
agree that there is a gap between the 
indigenous production and what we 
require in this country, and I 
sdrry that this gap, from whatever 
we foresee, will continue during the 
Fifth Plan alao, but we are trying to



Production & PHALGUNA 27, 1895 CSAKA) Import of Fcrti- 398
lizers (UAH)

increase and step up the production 
iiom the present figure.

a m i JYOTIRMOY BOSU: II he 
weald compare the performance of 
the private sector and of the public 
sector, the whole picture will be 
different.

SHRI SHAHNAWAZ KHAN: Bar-
ring the three plants which I men-
tioned, we compare very favourably 
with the private sector; we do not 
compare unfavourably with them.

SHRI JYOTIRMOY BOSU: Let us 
have concrete figures.

SHRI SHAHNAWAZ KHAN: A
number of hon. Members stressed the 
need to switch over to coal-based 
plants. That i* also a very good sug-
gestion, since nature has blessed this 
country with huge coal resources. My 
hon. friend Prof. Guha knows that we 
have already under construction three 
coal-based plants at Talchar, Rama- 
gundam and Korba. These plants are 
at different stages of construction and 
I hope that within the next year or 
so at least two of these plants will go 
into production.

We have also appointed a committee 
of FCI to look into this very important 
aspect of basing our fertiliser projects 
on coal and FCI is examining various 
other suitable sites. As you know, the 
coal mines are spread all over the 
country. So FCI is looking into this 
matter and as soon as it com?s to any 
conclusive arrangements we shall take 
further action in the matter.

SHRI JYOTIRMOY BOSU: Reply
to my question.

SHRI SHAHNAWAZ KHAN: Rfe-
f'ardin* the recommendations made 
>»v the Estimates Committee, I can 
assure my hon. friends that the Min-
istry has fully accepted practically all 

rprnmmend̂ tlons. We have imp-
lemented most of them. We accept »U

those and will be whatever wc have 
been directed to by the Committee.

We are making the best use of 
natural gas wherever it is available.

My hon. friend ha& made a sugges-
tion that we should open talks with 
Bangladesh for putting up a fertiliser 
plant there. It is a very useful sug-
gestion. We will certainly keep that 
in mind when we talk to cur friends 
from there.

We have already some incentive 
schemas. But as soon as the produc-
tion is stabilised, we will I think of 
having more. It is a good suggestion 
and I thank my hon. friend for making 
it.

He suggested that a task force 
should be appointed. We have already 
done that. There is a ctanchnfl com-
mittee looking into the working of 
various plants and pinpointing what-
ever the weaknesses are and we hope 
that whatever the defects 0r hold-ups 
there are, that committee will take 
effective steps to ensure that those are 
set right as early as possible

SHRI SAMAR GUHA: Organic
manure?

SHRI SHAHNAWAZ KHAN- That 
is a subject not really dealt with by 
my Ministry. The hon. Minister of 
Agriculture has explained at length 
what action is taken to ensure that 
■maximum use is made of organic 
tnanure in the country. I happen to 
be a farmer myself and I fully appre-
ciate the utility of organic manures,

SHRI SAMAR GUHA: Because
chemical fertilisers and organic man-
ure are directed to thp same purpose, 
the two are interlinked. Ts there any 
co-ordinating committee of <he Petro-
leum and Agriculture Minirtrirs in 
developing organic manure?

SHRI SHAHNAWAZ KHAN- There 
ie need to make maximum utilisation 
of all forms of fertiliser and manure.
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MR. CHAIRMAN; Will he come to 
the questions of other members.

SHRI SURENDRA MOHANTY 
(Kendrapara); On a point of order. 
This is a hall hour discussion and its 
dimension must be limited to half an 
hour.

SHRI JYOTIRMOY BOSU: No, we 
can limit the dimension to two hours.

SHRI SURENDRA MOHANTY: 
Then let us have a two-hour discus-
sion.

SHRI SAMAR GUHA: An Opposi-
tion member should not raise this.

MR. CHAIRMAN: I see your point 
of order. We are trying to end it 
within the time. Please be patient.

SHRI JYOTIRMOY BOSU: I have 
given specific figures to show that we 
pay the highest price for most ferti-
lisers in the world. Touch that point.

SHRI SHAHNAWAZ KHAN: The
hon. House is aware of the fact that 
the prices of nitrogenous fertiliser are 
■statutorily controlled under the Ferti-
liser (Control) Order.

MR. CHAIRMAN: Why are they 
higher here than elsewhere?

SHRI JYOTIRMOY BOSU: One of 
the highest.

SHRI SHAHNAWAZ KHAN: We
have committees which go into aJl 
these matters. There is cost account-
ing. <It is subject to all those pro-
cesses.

SHRI JYOTIRMOY BOSU; I have 
co-operated with you fully. Now 
Mr. Chairman, you will be graceful 
enough to extract a leplv from the 
hon. Minister ‘ We are not interested 
in committees, travelling allowances 
and patronage. We are interested in 
knowing why in the prices of fertili-
sers here are about the highest in the 
world. Take the ease of the Coro-
mandel Fertiliser.

SHRI SHAHNAWAZ KHAN; I do 
not know the year for which he has 
quoted those figures. I was in the 
Department of Supplies which was 
charged with the responsibility ot 
importing fertilisers and from per-
sonal knowledge I may tell fog* 
we were paying something like 46 
dollars per ton of Urea some two yean 
ago. The prices have now shot up to 
anything up to 115 dollars per ton. 
Even at that price we do not find it 
possible to make purchases. I do not 
think our prices are high. We have a 
Bureau of Cost Accounts in this 
country.

SHRI JYOTIRMOY BOSU: I am 
sorry I have to riso on a point of 
order. I have given specific figures, 
for five items at least. I have given 
the figures showing the rates prevalent 
in some countries. I have quoted from 
the Food and Agriculture Ministry’s 
booklet. In spite of that this gentle-
man is beating about—the bush. He 
tries to take us for a ride. If he says 
that what I have said is incorrect. I 
shall to-morrow bring a privilege 
motion against him. If it is not, let 
him tell m why our rates are the 
highest in the world.

MR. CHAIRMAN: You do not have 
to threaten the Minister that you will 
do this or that; that is not proper.

SHRI SHAHNAWAZ KHAN: I said 
the prices had escalated to anything 
up to 115 dollars. The latest figures 
are 320 dollars per ton of urea. As 
against that our price in the domestic 
market is Rs. 1050. You can compare 
it. Our prices are definitely much 
lower than the prices prevailing in the 
foreign countries.

SHRI JYOTIRMOY BOSU: What
about the high profits of the private 
sector?

SHRI SHAHNAWAZ KHAN; The 
price statutorily controlled, 7 admit 
that there have been some defect# In
the dis$ri*HSfyin system. Th#«
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complaints of large scale black 
marketing in fertilisers. To control 
them is the function of the State 
Government. .{Interruptions).

MR, CHAIRMAN: You cannot get 
away like that. You must say what 
you are doing to persuade the State 
Governments to regulate this.

SHRi SHAHNAWAZ KHAN; We 
have made an offer to the State Gov-
ernments saying that we are prepared 
to hand over the maximum quantity 
to the State Governments for distri-
bution through cooperatives or1 any 
other agency. The Government of 
Maharashtra and Andhra Pradesh 
have come forward saying that they 
would take over the entire distribu-
tion system and we would like to co-
operate with them.

SHRI JYOTIRMOY BOSU; I have 
quoted the figures from the letter I 
received from this hon. gentleman 
only five or six days ago. I wanted

to know the international prices, oui 
prices and the profits earned by the 
pi lvate sector. He has signed and 
sent me a letter a few days ago and 
now he is disputing the contents ot 
that letter. 1 can lay that letter on 
the Table of the House if you want 
me. This House is made a mockery. 
1 am sorry for you, Minister; you do 
not know anything. You are disput-
ing what you have yourself stated. I 
will send you that letter. I will senct 
you the letter, if you want.

SHRI SHAHNAWAZ KHAN: Com-
ing to the holding companies, certain 
rtcommendatione have been made. But 
those are to be implemented in phases. 
The first one was the regionalisation 
and the next one was the concept of 
holding company. It is yet too early 
to come to any decision,
18.51 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday 
March 19, 197 4/Phalgunci 28, 1895
(Saka)
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